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THE MINISTER OF HOME AFFAIRS 
(SHRI Y. B. CHAVAN): (a) No, Sir. 

(b) No,   Sir. 

(c) Necessary enquiries are being made. 

SOUTH  INDIANS ASKED TO QUIT WEST 
BENGAL 

193. SHRI A. D. MANI: 
SHRI R. K. BHUWALKA: 

Will the Minister of HOME AFFAIRS be 
pleased to state: 

(a) whether leaflets have been distributed 
io Calcutta asking South Indians to quit West 
Bengal within three weeks, failing which 
other methods to force them to leave would 
be resorted to; 

(b) if so, whether any advice has been 
tendered by the Home Ministry 
o the Govern-ment of West Bengal regarding 
the protection of linguistic minorities in the 
State; and 

(c) whether any report has been 
submitted by the Commissioner for 
Linguistic  Minorities on the  subject? 

THE MINISTER FOR HOME AFFAIRS 
(SHRI Y. B. CHAVAN): (a) Reports to this 
effect have come to ths notice of 
Government. 

(b) Facts are being ascertained from the 
Government of West Bengal. 

(c) No, Sir. 

STRIKE IN PURNNAPARRI LIMESTONE 
QUARRY 

194. SHRI BANKA BEHARY DAS: Will 
the Minister of LABOUR AND 
REHABILITATION be pleased to state: 

(a) whether a strike is going on since 
September 19, last in the Purnnaparri 
Limestone Quarry under Hindustan Steel 
Limited in Sundargarh District of Orissa; 

(b) if so, what are the reasons of this 
strike; and 

(c) what steps have been taken by 
Government to resolve the dispute and 
operate the mine? 

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI JAISUKH-LAL 
HATHI): (a) and (b) There is no strike at the 
Purnnaparri Limestone Quarry but some 
retrenched workers of a contractor—Messrs 
N. S. Corporation are demanding employ-
ment by the Hindustan Steel Limited directly. 

(c) The dispute was not considered fit for 
reference to adjudication as the contractor 
had complied with the statutory requirements. 
The union has filed a petition before the 
Labour Court for determination of wages. 
The matter is pending in the Court. 

 

DELHI  STUDENTS UNABLE TO GET 
ADMISSION IN SCHOOLS 

195. SHRI RAM SAHAI: WUl the 
Minister of EDUCATION be pleased to 
state: 

(a) whether attention of Government  has  
been drawn to the    news 

f 11 English translation. 
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published at column 3, page 3 of the 
Times of India, dated the 28th April 
1967, that there are 56,000 boys and girls 
in Delhi in the age group of 6 to 11 who 
are unable to get admission in schools; 
and 

(b) if so, what efforts are being made 
by Government to ensure admission for 
these children?] 

 

Exchange operators on the same line on 
which training is given to the air 
hostesses?] 

 
 

f[THE MINISTER OF STATE IN 
THE MINISTRY OF EDUCATION 
(SHRI BHAGWAT JHA AZAD): (a) 
The issue dated 28th April 1967 of the 
Delhi Edition of the Newspaper men-
tioned does not carry this particular 
news-item. However, no child of the age 
group of 6-11 years residing in Delhi and 
seeking admission in a primary school 
will be refused admission. 

(b) Question does not arise.] 

 
DELHI TELEPHONE EXCHANGE 

196. SHRI RAM SAHAI: Will the 
Minister of COMMUNICATIONS be 
pleased to state whether Government 
propose to make arrangements to Impart   
training   to     the Telephone 

f[THE MINISTER OF STATE IN 
THE DEPARTMENTS OF PARLIA-
MENTARY AFFAIRS AND COMMU-
NICATIONS (SHRI I. K. GUJRAL): 
The functions of the telephone operators 
are quite different from those of the air 
hostesses and as such, the training of 
Telephone operators has, necessarily, to 
be on different lines. The telephone 
operators' are presently given a training 
for a period of two •months before they 
are appointed and during this period, they 
are trained in the operation of different 
types of telephone boards and various 
rules and regulations regarding handling 
of telephone traffic. It is proposed to 
extend the training period by one month 
more.] 

SCRAPPING OF THE THREE LANGUAGE 
FORMULA 

197. SHRI RAM CHANDER: Will 
the Minister of EDUCATION be pleased 
to state: 

(a) whether it is a fact that the M.Ps. 
Committee on    education    has 


